Annexure - 5

Date of Commencement of
Name of Corporate debtor Nami st Liquidation 23042024 List of 26:06-2024
st of operational creds
Amountin s
el of Clatmant Detals of Claim Receed Detars of
‘Amount
oo | whetner %share murtat Amountof
SiNo Amount of claim lien or lien / intotal Amount of Contingent claim | 2™ Amount of Claim Rejected | claim under Remarks, if any.
Department Government | Date of receipt | Amount claimed ounor A INatureofciam| _ *7OT | attachment amount dues, that sl
endin removed? of claims may be setoff
oy (Yes/No) admitted
disposal
1 Form F submitted instead of Form B. Further the claim
is not updated for additional liabilty assessed by the
" 05-2024 88,176 176 47
Guirat | 2305202 8817600 Re8176.00 Unsecured oone *14,743.00 EPFO department. Admitted amount verified basis the
Employess Provident Fund Organisation letter dated 17.05.2023 from EPFO.
2 The claim is based upon 2 orders. The first order-in-
roginal No. 51/ADC/MR/2021-22 has been appealed.
And the second order-in-original No.
Guirat | 21052024 %17,99,95,000.00 2000 Unsecured 0% %17,99,95,000.00 <000 S JADC/LO/ Q5203425 ander ot 15.05.2024 shall
be appealed by the Liquidator. Therefore, the
Central Goods and Service Tax Liguidator identifes the claim as contingent claim
TOTAL 18,00,83,176.00 88,176.00




